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DETAILS OF REVENUE IN MCG

SHRI RAKESH DAULTABAD, MLA :will the Urban Local

Bodies Minister be pleased to state:

whether MCG(Municipal Corporation of Gurugram) used its fixed
Deposits of over 400 crores for Capital or Operational Expenses in last

2-3 years, rather than using funds from its revenue;

the annual advertisement revenue potential in the MCG (Municipal
Corporation of Gurugram) area as per the DPR or survey report or any

official data;

the annual property tax revenue potential in the MCG (Municipal
Corporation of Gurugram) area as per the DPR or survey report or any

official data;

the total annual NRW (Non-Revenue Water) in MCG (Municipal
Corporation of Gurugram) area together with the loss of the revenue
incurred due to this NRW; and

the category wise details of unrecovered payments of MCG (Municipal

Corporation of Gurugram)?

DR. KAMAL GUPTA, URBAN LOCAL BODIES MINISTER

a)

b)

)

d)

Yes, Sir.

Municipal Corporation, Gurugram(MCG) has utilised ¥ 407.00 Croreout
of the fixed deposits for Capital & Operational expenses in the year
2020-21.

During a preliminary survey conducted by MCG in the year 2022, about
6000 sites of private and Government/MCG ownership having
advertisement potential have been identified. These sites are to be
allotted only through e-auction. So it is difficult to indicate exact
advertisement revenue potential of these sites but initial estimates

indicate that it should be around Rs. 200.00 Crore per annum.

It is submitted that annual Property Tax revenue potential as per new
survey is ¥290.00 Crore (approximately) of the properties falling in
municipal area except the areas extended on 28.12.2020.

About 70% water supply connections in MCG area are unmetered
making it difficult to ascertain the quantity of water supplies through
these unmetered connections. Hence, exact data of NRW (Non

Revenue Water) is not available for MCG area.



e) It is submitted that the total recoverable amountof Municipal
Corporation, Gurugramas on date is ¥ 873.93 Crore and thecategory

wise detail isas under:-

Sr. Particulars Recoverable Amount
No. (Rs. in Crore)
1. | Water & Sewerage Charges 30.34
2 Advertisement Fee & Charges 350.00
3. | Shop Rent 4.17
4 Property Tax 489.42
Total 873.93
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